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New Delhi, the -Hay, 1988,

NOTI FICATION . C$6
INCOME-TAX

NOo é Y(CV(F.NO.203/,_91/ 8% ~1TA.II) s In continuation of this
W Office Notification No. 55é4 (F.No.2o%/241// 83 -ITA.II) dated
S1.84 it is hereby notified for general information that the
ﬁ"s’t‘ltution

mentioned below has been approved by Department of
‘Scienti fic & Industrial Research, New Delhi, the Prescribed

Authority for the purposes of clause ( 44) of submsection (1) of

Scction 35 (Thirty five/One/ Two ) of the Income-tax Act, 1961
read with Rule 6 of the Income-tax Rules, 1962 under the category

"Association® Subiect to the following conditions s

1) That }be Goa Cancer Society

" will maintain a separate account of the sums received by
* it for scienti fic rescarch.

ii) That the said Ingtitute v -will furnish annual returns
of its scienti fic rescarch activities to the Prescribed
Authority for every financial year in such forms as may
be 1laid down and intimated to them fop this purpose by
30th April cach year. : _

NS

EY 1ii) That the sald Ingtitute . will submit to the Prescribed
Authority by 30th June Gach year a copy of their audited
annual accounts showing their total income and expenditure

7% and balance sheet showihg its assets liabilitices with a

R Copy of .each of these documents to thg concerned
Commissioner of Income=tax. ‘

iv) That the said Instifute . will apply to Central Board
of Direct Taxes, Ministry.of Finance, (Department of
Revenue), New Delhi, 3 months in advanco before the
cxpiry of tho approval for further extension,
Applications received after the date of cexpiry of
approval are liable to be rejecteds

' INSTITUTION

GCoa Cancer Socie Dp.E. Borges Road, Dona Pauia
Goa - 403 004, Y ' )
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‘Thls NOtlflCntlon 1s effectlve for a perlod from ib'u
1.1.86 to 31@.37 o

S ( KeKs mxpamz 3
ATY SECRETARY TO THE GOVT. OF IN‘DIA,s

All Comm1351oners of Inconeutax (2 COpleS)o

Di'rector of Inspection (Inv.)/(Spl Inv.)/IT&ﬁudlt/RS&PR/ e
V1gllance/In+elllgonue/Recovery/SurVGy/P&PR, New Delhis -

‘Dircctoraté of O & M Services (Income~tax), A1wan~E~Gha11b9
- Mata Sundri Lanegs New-Delhi. - :

The Secretary, Department of Scientific & Industrial’
Rescarchy Technology Bhavan, New Mehrauli ROad, New Delhi -

© with reference to their 0 Mo NO. 3/@4QfBSﬁTU II o o }

! . ) . . ,’."

dated ' . !
y

The Jolnt Sncretary & Legal AdV1ser, Mlnlstry Of Law,}_
' Shastrl Bhavan, New Dulhln
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4 ‘,,

The ... . . 1
| Leszgggtk £ig:::,a ﬁaﬁcezﬁs:sgieﬁv g&.Cancsr Ha i’ka 3. E
{- % e m&s e. Pre. Be. arges oad, Dona Paui {3

Conpuroller & auditor Géneral of Indla (50 coplee).
;Bulletln bectipn of D,I.(P&PRY, New Delh1 (5 oOp1es)a
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